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Damoclar Valley Corporation 

1711. Sbrl U. M, Trivedi: Will the 
Minister of Irrigation and Po-r be 
pleased to state : 

(a) whether it is a fact that tile Brick 
Supply Officer of Damodar Valley Corpora
don misappropriated Rs. 33,000; 

(b) whether it is a fact that no action 
has been taken against the officer con
.cerned ; and 

{c) it so, the reasons therefor ? 

The Deputy Mlnlster of Irrigation 
�� Power.(Shrl Hathl): (a) to (c). The 
1nmal scrunny of account records of brick 
Jl!'lllufactnre and supply has revealed 
-discrepancies amounting approximately to 
Rs. 32,000/. The matter is at present 
un�er de?-iled investigation and suitable 
action will be taken against the Brick 
Supply officer if it is established that the 
-shortage of funds is real and he is res
penaible for it. 
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Weavers' Co-operative Socledes 

(Thakur Jupl Kislaore Sinha: 
r,13. -< Shrl Astluma: l Babu Ramnarayan Singh: 

Will the Minister of Proclnctlon be 
pleased to state : 

(a) whether it is a fact that it is 1?-0t 
obligatory on the Weavers' C<roperative 
Societies to use hand-spun yarns to the 
extent they are avai lable in their respec
tive areas; and 

(b) if so. the reasons therefor ? 
The Mlnlster of Production (Shrl 

IC. C. Reddy): (a) Yes. 
(b) All hand spun yarn is woven into 

cloth and it is not considered necessary to 
impose any restriction on the Weavers' 
Co-operative Societies. 

IChadi Gramodyog Bhavan, N- Delhi 

171-4. {Babu Ramnarayan Singh: 
Shri Asthan11: 

Will rhc Minister of Production be 
pleased rn state : 

(a) whether Khadi Gramodyog Bh \1lll 
New Delhi is governed by Sho anp 

E<tablishmenr Act ; 




